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Enquiry into HDW Submarine Deal

693. SHRI M. A. BABY: Vv
Minister of DEFENCE  be pleased lo
st;; o the present status ofthe enquiry
ordered into the HDW submarine deal?

THE MINISTER OF DEFENCE (SHRI
SHARAD PAWAR): The CBI have
completed examination of a number of
witnesses and also some of the accuse: !
persons. They have taken over a large number
of file; and documents pertaining to the Siv
submarine contracts from the concerned
Ministries/Departments and these have been
examined by them. AJSIS-tancejcooperation in
the investigations has also been sought by the
CBI from some foreign Government “Courts.

Rural electrification

694. SHRI S. MADHAVAN: Will the
PRIME MINISTER be pleased to state:

(a) the allocations made by NABARD for
rural electrification during Seventh Plan;

(b) whether these allocations are likely to
be reduced in future; and

(c) if so, whether Government would take
up with NABARD t0 increase the allocations
for rural electrification ?

THE MINISTER OF STATE TN THE
MINISTRY OF RURAL DEVELOPMENT
(SHRI UTTAMBHAI H. PATEL): (a) to (c)
Information is bein? collected and will be
placed on the Table of the House shortly.
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Knowhow fees paid to Pepsi Co. U. S. A.

696. SHRI RAM NARESH YADAV:
SHRI DIPEN GHOSH:

Will the Minister of FOOD PROCESSING
INDUSTRIES be pleased to state:

(a) whether it is a fact that lump-sum fees
of 8, 00, 000 US dollars for knowhow etc.
have to be given to Pepsi Co. U. S. A.; and

(b) if so what technical knowhow has been
transferred so far by Pepsi: ind what was the
technical knowhow onginaliy intended to be
transferred?

THE MINISTER OF STATE (INDE-
PENDENT CHARGE) OF THE MINISTRY
OF FOOD PROCESSING INDUSTRIES
(SHRI GIRIDHAR GOMAN-GO): (a) and
(b) As per terms of foreign



